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I A p p lica n t by Shri Gopi C h qurasia .
/ • Respondents by. S h fi P . Sha'nkaran.
I In t h is  ca se  the d i r e c t i o n 'g iv e n  by th e  
I T ribu n al on 29th J u ly , 2004 in  OA No,
*, 5 9 S / 2OO4 has been com plied  w ith by th e ,
I resp on d en ts , we f in d  th a t th e re  i's a d e ld y  
I in  im plem enting th e  d i r e c t io n  g iven  by th e  
{T r ib u n a l and fo r  thab the respondents 
I have ten dered  u n co n d it io n a l a p o lo g y . S in ce  
1 th e  d ir e c t io n s  g iyen  by th e  T ribu n al have 
I been com plied  w ith  t h is  CCP has becctne 
} in fru c tu o u s  and i s  a c c o r d in g ly  d ism issed  as 
I in fr u c t u o u s . The n o tice d  is su ed  ^re 
I d isch a rg ed .
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